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BEFORE THE NATIONAL GREEN mmUNAl,NFWDHHI
ORIGINAL APPEAL NO. 102/2023
NEERAJ CHHACHHAR & ANR APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORD RESPONDENTS
NDOH- 10.05.2024
INDEX
’ S;-noj | Partic'.Lla;s ""/"'/7/_7:;@
1 Reply on behalf of executive engineer irrigation division
| haridwar.
Through

PANEL COUNSEL FOR STATE OF UTTARAKHAND
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BEFORE THE HON'LE NATIONAL GREEN TRIBUNAL PRINCIPAL

BANCH, NEW DELHI

OA NO 102/2023
MR. Neeraj Chhachar & Anr. Applicant (s)

Versus

State of Uttarakhand & Ors. Respondents

- Executive Engineer. Irrigation Division, Haridwar.

Date of hearing/Order 01-03-2024

CORAM: HON’BLE Mr. JUSTICE PRAKASH SHRIVASTAVA (chairperson)

HON'BLE Dr. A. SENTHIL VEL, EXPERT MEMBER
HON'BLE Dr. AFROZ AHMAD, EXPERT MEMBER

REPLY AFFIDAVIT FILED ON THE BEHALF OF THE 1& 2 RESPONDENT-
EXECUTIVE ENGINEER IRRIGATION DIVISION HARIDWAR THROUGH
SUPRINTENDING ENGINEER IRRIGATION WORK CIRCLE HARIDWAR.

aving my office at near Tulsi

I. Manju D/o Mahesh Ram Hindu, aged 50 years h
249401 do hereby solemnly affirm

Chowk, Mayapur. Haridwar Distt Haridwar. Pin-

and sincerely state as follows.

I Submit that I am working as Executive Engineer Irrigation Division Haridwar and I am
authorized to file this reply affidavit on the behalf of the respondent no- 02 and as such I am
well acquainted with the facts and circumstances of the present matter and I am fully

competent to file present reply by the way of affidavit from the record available in my office.

That the above mentioned matter was earlier listed before this hon’ble on 01-03-2024

1-
and this hon’ble tribunal was please to direct this office to file the response which as

under.

That the original application the issue involved relates to construction of residential apartments
at Beliram Ashram. Kankhal Haridwar and the allegation is that construction activities are
causing pollution by discharging sewage. dumping of construction waste directly in the river

 ayeftaror aifdrre WA
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VERIFICATIQN

I MANJU D/
0 MAHESH RAM
HINDU, aged
about 50 years having my office at near Tulsi Chauk,

Mayapuri, H
arldwar Pin-
249401
/Dresentl S
e 88 €xecutive engineer irrigation division Haridwar do

hel’eby v
erify atPpAduayon 2 'D N
o ___Qa 'AN
Vol \*mj 7024 that the contents

hing material ha

of the above

reply are true
to best of
my knowledge and are derived fr
oM official records and not s been

7, 8GR DEPONENT "[ .f 7

concealed thereon
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